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DRouGHT IN ANDHIlA PRADESH 

*l1S. SHRI ESWARA REDDY: 
Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether there has been severe 
dIoUgbt in several areas of Andhra 
Pradesh this year; 

(b) the extent of damage caused to 
crops due to droughts; 

(c) whether the State Government 
have asked for Central assistance for 
drought relief work; 

(d) jf so, the nature and extent of 
assistance asked for; and 

(e) the nature and extent of assis-
tance so far given in this respect ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
Yes, Sir. 

(b) The extent of damage to crops 
has been estimated to be from 30% to 
70% in the various areas. 

(c) to (e). A Central Team ,isited 
Andhra Pradesh in March, 1968, and 
again in September, 1968. The Team 
bas assessed ¢be financial requirements 
of the State for relief operations as 
Rs. 12.55 crores up to March, 1969. 
This is exclusive of a sum of Rs. 5.5 
crores which the State Government 
could utilise from their Plan and non-
Plan funds for organisation of relief 
works. Against a ceiling expenditure 
of Rs. 12.55 crores recommended by 
the Team, a sum of Rs. 7.50 crores 
has already been made available by 
the Central Government to the State 
Government. Further releases of funds 
will take place as and when required by 
the State Government. 
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REPRESENTAnON FROM THE CENTRAL 
LABOUII. OaOANlSAnONS 

"117. SHRI RABI RAY: Will 
the Minister of LABOUR AND RE-
HABILITATION be pleased to state : 

(a) whether it is a fact that ho bas-
received a joint letter from the leaders 
of Central Labour Organizations to 
prevent the unprecedented and conti-
nuing unjustified repression of the 
Central Government employees; and 




